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The Lok Sabha met at .Eleven of the 
Clock

[Mb S m iu a  in the Chair]
ORAL ANSWERS TO QUESTIONS 

8hertag» ot Raw Materials

+
*1M. Shri S. C. Samanta:

BW  S . c . Chatterjee:
Shri P. K. Ghosh:

Will the Minuter of Industrial Deve
lopment and Company Affairs be
pleased to state;

(a) the arrangements mads in 1966- 
67 to meet the demand of raw 
materials—both inland and imported;

(hi whether several industries could 
not run full shift and had to incur 
loss;

(c) when the new import policy ia 
likely to be announced and whether 
provisions will be made for the exist
ing industries to run satisfactorily; 
and

(d) the percentage of demands for 
imparted raw materials fulfilled in
1966-67?

The »* 0«*y Minister la the Minis
try of Industrial Development and 
OsaomV  A«atas (Shri Btaaim Frakajfa 
Stagh): (a) The liberalised Import 
Policy announced in the wake of the 
devaluation of the Rupee provide* lor 
the imported raw materials and com
ponent requirements ot tile »  priority 
tadosMes (which account for 89 per 
cent o t the Vrrtmtilal production in tfre 
<Wib3r> beie* met in lull during the 
y en  1N M I. ttn lh r  requirement* m 
SO (Al) LSD—1

1976
respect of the non-priority industries 
are being met approximately at the 
level of 19M-6S allocations.

So far as the indigenous raw mate
rials are concerned, the problem is 
limited only to those in short supply. 
In respect ot them, efforts are being 
made to meet the requirement* both 
of priority and non-priority industries 
to the extent possible within the limits 
of availability. 1%e availability of im
portant items like aluminium and steel 
has improved during the year 1966-67.

(b) No case of an industry having 
had to incur any loss on account c t 
raw material shortage has come to 
notice. It is, however, observed that 
some units in the structural* and non- 
ferrous semi industries could not be 
run an full shift for want ot imparted 
raw material.

(c) Hie import policy for April
1967—March 196B is likely to be an
nounced within the course of a few 
days after Uhe meeting of the Expert 
Import Advisory, Council, scheduled to 
be held on 21st and 22nd April, 1967. 
The needs of the existing industries 
will be fully kept in view while for
mulating the import policy.

(d) As stated under (a), while 100 
pw  cent requirement! for imported 
raw materials are being met in res
pect of priority industries, In so far 
ss the non-priority industries are con
cerned, provision could be made only 
to meet the requirements at about the 
same level as in 196t-65.

Shri S. C. Samanta: 1 would like to 
know the basic policy that is being fol
lowed fay Government at present about 
the import of raw materials from out
side. Is there going to be a change in 
that with the change of Ministers?

The MteMer of Industrial Develop- 
mm  and Ompaay Aflrtv (SMI P. A
Ahmed): As has already "been pointed 
out, we have divided the industries in. 
to  two—priority and non-priority in-
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dugtries. So far as priority industries 
are concerned—at has already 
been indicated, nearly 85 per cent ot 
our,industrial production comes under 
the category of priority Industrie*—we 
have seen during the year 1968-67 that 
all their requirements of raw materials 
and components are met. The same 
objective will be kept in view when we 
are reconsidering the policy tor the 
vear 1967-68 also.

Shri S. C Samanta: The Federation 
of the Association of Small Industries 
m India at its meeting on 30th Decem
ber last recommended many things 
about the supp’y of indigenous as well 
a;> foreign raw materials. The Loka- 
nathan Committee has also made some 
recommendations May I know whe
ther they have been accepted and fol
lowed up by Government?

Shri F A. Ahmed: These were taken 
into consideration when tihis policy 
was enunciated.

Shri R Barm: How many of the im
port licenccs issued from July last were 
not utilized and surrendered’’  What is 
their value’

Shri F. A. Ahmed: That is not very 
relevant, so far as the present question 
is concerned But if the hon. Member 
wants, I can certainly give him that 
information

Shri Umanath: The Chairman of the 
Chemical Manufacturers' Association 
recently asserted that prices of raw 
materials imported under US AID are 
30 to 40 per cent higher than the world 
market prices and consequently he as
serts that many of the import licences 
were unutilised or even returned If 
this is a fact, I would like to know 
whether Government has reviewed the 
position and has taken up this question 
m th  the Government of the United statee

Shri t .  A. Ahmed: So far as my 
taowledge goes, licences given during

un<**r the new Poncy have not been returned jf  any
is, bro“ «ht to my v o t i c t i  

will certainly look into it

Slui Umanath: My question w m  with 
regard to the raw M to rt.i. for the 
chemical industry. I said that tha price 
is 80 to 40 per cent more than tbe world 
market price if they are imported 
under US AID. I wanted to know 
whether it is a f*ct and, if so, whether 
it has been taken up with tbe Govern
ment of the United Staites.

Shri r. A. Ahmed: I «haii look into 
the question, j  have no figures at pre
sent to say either ye* or no.

Shri P. Venkatasnbbaiah: All the
major industries are facing tine crisis 
because of non-availability o f import
ed raw materials. May I know whether 
the attention ot the Minister has been 
drawn to the tact that the textile in
dustry in this country is also facing 
a crisis and many ot the textile mills 
are on the verge ot closure? Is it be
cause of non-availability of imported 
cotton’  What are the reasons?

Shri F. A. Ahmed: As I have already
pointed out, the textile industry is one 
of the 59 priority industries and so far 
as their requirement regarding raw 
material is concerned, it was looked 
into and the raw material for the prio
rity industries has been supplied on 
that basis So far as their requirements 
for the future year are concerned, that 
will be taken into consideration by the 
Advisory Council.

Shri Swell: 1 would like to know 
whether there is any idle capacity in 
the various industrial plants because 
of shortage of raw materials or because 
of other reasons, if so, what jg the 
percentage of that idle capacity and 
why that idle capacity has not been 
eliminated

Stal F. A. Ahmed: I  have already 
pointed out that so fer as industries 
coming under the priority lfct are con- 

*** " *  Wl« because of any shortage of raw material, that 
has been looked into and supplied. But 
aofar as IS per oent of the industrial 
production in the non-priority ltat is 
concerned, with regard to non-ferrous

eonvoau*»’ there *  *>me shw t y  of raw material. That
i» being looked iote a, » r  a. powWe
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We have beam ilbb  to p w rid t tbem 
n v  material aba on the basis o f  alio- 
cation for the ) W  1994-86 base.

flbri A  *» Dsmaat: Regarding the 
supply o f  raw material to the textile 
industry I beg to submit that the tex
tile industry has to  cut production by 
reducing one day working in  a week. 
Slay I know whether Government is 
considering augmenting the supply in 
ttte next six months so a* ito run the 
mW* on full six days a week basis?

Shri F. A . Ahmed: As I have already 
pointed out, this matter has to he 
taken into consideration when the 
policy for the year 1967-68 is announc
ed.

Shri D. N. Patodia: Will the hon. 
Minister be pleased to state whether 
vanaspati factories are in the priority 
list and, if  that be the case, is the 
Minister aware that there is a proposal 
for curtailing production of vanaaps# 
factories on account o f raw materials 
not being available? Will the hon 
Minister further advise whether it is a 
fact that in view of the falling prices 
o f groundnut oil there is in existence 
real shortage o f raw material or not?

Shri F. A. Ahmed: As I have alreary 
said, we have no information whether 
on account of non-availabi’ ity o f  raw- 
material any industry is likely to be 
closed, but if the hon Member will 
give me the list, I will examine and see 
that their requirements are met.

Shri D. N. Patodia: Production is 
being curtailed.

8hri P. K. Ghosh: My name is there 
in the list.

Mr. Speaker: You were not there 
when it was called. You will get a 
chance at the end if possible.

| f f  3 ^ 1  T! HW
f t i A  % t r *t i ^ r  iwrcftoi T jt ^

iftr T R W  TT»t W  f W  TOSIT
w $ t t o t  arrffSt ? pRiSf Trcw^t 
f  fartf % «MJfe *

Rwrrfr?

Wt wft w pn  : tnftav
fwft fr tprrt: ifcr

^ ^  ^  ^  ̂  1

•ft t in iw  stiwk : aft w t  
W wt’ & WPTTCT ffSTT 5dflT $ W  TOif

«ftr T t  »ft wrofinrcrr <t
$  jrf?  i[t a t w  fr f t  m w ^  

«v») 'jrfr f  vftr ftiirt fr xx  
*fa rt t t  vw ra  flra*it *twt fr fiw r
amrr t  ?

«ft 9>w?^T w rft ci^ar?: 
aft It ^
« m ftt aft «j?r sjfif spRft f  if t r  wt * ft f  
t t  aft fr «reft f . . .

•ft Tmffav m  : frrr xwm  «r| 
*r̂ t ̂  1 ft 95 armTwrpiT ̂  fv k  
« fk  ■TTTtrt'T % an t v t  sm rfFvrn f t

s tF r r^ T  (tu ft

airaT $ *fk  aft ftsrsft if *twrt 
ftn TT ^ m rt 1

aft «j$*w  : fircr Rr
* « « ^ r  ^  'sfaft T t srerw  ><t ww- 

% mftgtT ̂  ‘•R'iK % 

w*t v t  f t f r n t j f  1

Shrf Ram Sewak Yadav: My ques
tion has not been replied to. I put a 
simple question as to whether nylon 
and other rayon threads have been 
given priority over other things and, 
if so, why.

«ft V W tfl* W *t : * fr <n|*r t  
it#  t t  fiwT |  ftf « it  *m ff t * f n t
TT STWJT $  TT ♦ ft f tw
^ t aft aft if t  f  v n it

j r r  Pib it  w a r |  « ftr ftsfit t t  q r  T t  y r t

> 1
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Wttl I n  t a n k  SMbtv: Sir, 70a 
may ask the hon. Ministar to reply 
to my specific question. My question 
ia simple. I want to know whether 
rayon and nylon threads have boon 
given priority over other commodi
ties whiah are imported Iran other 
countries and, if so, why.

Shri F. A. Ahmed: No.
Shri S. K. Bamhandhan: Are the 

Government aware that the shortage 
of raw materials affect tiie exports 
and, if so, -whether Government pro
pose to take adequate steps to supply 
raw materials at least for those who 
manufacture exportable verities of 
goods, particularly cotton textiles?

Shri F. A. Ahmed: I have already 
pointed out that raw material and 
component requirements for the year 
which is now coming to a close on 
the 31st March, 1987, were taken 
into caneideration and the licences 
issued on that basis. So *ar as the 
next year is concerned, the Advisory 
Council will take into consideration 
the requirments of all these priority 
industries and whatever is possible 
will be done to meet the raw mate
rials requirements.

Shri Ram Ktahan: Will the hon. 
Minister be pleased to state if he has 
received any representation from the 
T.M.A., Amritsar with regard to the 
non-availability of raw materials and 
the unemployment question being 
faced by that border district and, if 
so, the action taken thereon?

Shri F. A Ahmed: As I have al
ready said, these matters are being 
looked into by the advisory Council 
and whatever are the requirements 
for the next year will be taken into 
consideration.
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K » fc  Bpsaker: shri Humayun

Om» B a r: On a point o t
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**  9ftr9e » f t
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M il  Hnmayua Kabtr: In view
of the hon. Minister’s assurance that 
no priority industry will be working 
below capacity on account of lack 
of raw material*, has hi* attention been 
drawn to the fact that the light engi
neering industry in tbe eastern part 
of India .have suspended work on a 
very large scale?

Shri F. A. Ahmed: I have already 
pointed out that no case has been 
brought to my notice where on ac
count of inadequate supply of raw 
material, any industry is not working.

: *nft
fiw ’‘ft Wpft ^ *P?T t  fwr TOt *ft 
*s*fr #  & inffr zthn f*roff *it

^ tfff fer ¥T*TT <T«etT I  I
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ftwr 1 *n(Y 4t % «ft <î t $
| ftr w  m  ftnqrr 1 1
WT tTTVTT fW *>*ft *ft ^TT ^  fw j
fW ff t  w nr *nn  ̂% fa rt  

tft wwr\ m  «n*nr w  
sw*r?rtt ?

<A wrap* «r#ft «qpn : f»n « 
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k  n* t  Rs iNft %
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v  tftftu r *  f « *  1M1 flnfflr f lu
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t o t  q fa r f t  rx  
**t % ftm tot flwft ffeitfini
1 1 frn  «r  rrw r
wt 4km 1 f%nr «ii)4ir 1
Dr. Banwi Sen: Two yean back, 

in thu House, the hon. Prime Minis
ter gave an assurance that hence
forth efforts would be made to pro
duce as much industrial raw mate
rial and machines u  possible in this 
country in order to fight the scarcity 
for such goods. Two years have passed 
and may I know what is the actual 
result of such efforts made by the 
Government of India and what are 
the efforts made in this regard?

Shri F. A. Ahmed: I have not got 
the figures with m « just now, but I 
can assure the hon. Member that 
within the last two years, & good 
deal of effort has been made to pro
duce within our country as much 
raw material and components as are 
necessary for the purpose of indus
tries and from year to year, the 
output o f this manufacture has been 
built up.

Shri P. K. Ghosh: Is it a fact?
Shri R. K, Birla: Members from 

this side may also be called.
Mr. Speaker: Did I  not call Mr. 

Abdul Gani and Mr. Humayun Katrir? 
If he thinks that all o f them should 
be called, we can never finish more 
than on« question. I am asking Mr. 
Birla: were they not from th>« side?

Shri R. K. Birla: 1 have a /ery 
important question to ask.

Mr. Speaker; He should not make 
remarks which are not good. I re
quest the hon. Member to take his 
seat. They are also members.

eft w m  : www H^hnr 
*?wr w in  ftas^ fU d  mr *BRIT 

t  ? q v  w iw  % fin s c t i*  M fc f
at 'r i f t  1 Twrrcfr
’•rofrTt ^ # p w w K S fw m n w w r
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ShH P. K. Ghosh: Is it a act that 
only 6 per cent of the available raw 
BUtwiri, whether imported or lndt" 
genous, are bring susplied to th® 
small-scale industry, while a major 
portion of it, nearly 94 per cent, Is 
supplied the mediiun and large* 
scale industries? In view of the fact 
that the small scale industries have 
greater employment potential, will 
the Minuter tell us whether he is 
going to raise the percentage of 
available raw materials for the small- 
scale industry?

Shri F. A. Ahmed: so  ar as the 
small-scale industry is concerned, 
that is also taken into consideration 
on the basis of priorities and non
priorities. So far as the industry 
coming within the priority list is 
concerned, We ar« trying to provide 
raw materials on the same basis b s  
has been done m the case of big in
dustries and in order to make an 
assessment, what we h%ve done is that 
thrice the rupee valu* which was 
being supplied to thein in 1964-69 
hes been supplied to these industries.
So far as the non-priority list is con
cerned, the same pattern is followed 
as has been done in the case of big 
industry.

Slsrl M. Amersey: May I know
why extra apindlage has been allow
ed to be imported when there Is ■ 
ergot acarcity a t rtw  tnateria.1 in Has 
country?

Shri F. A. Ahmed: j  am not jn a
position to reply to thj3 question be
cause this concerns the Commerce 
Ministry and this question also does 
not arise.
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.Shri Hardayal Devgna: On a point 

of order. The hon. Minister has made 
a wrong statement.

w .u s trilro  • <f> «w h ii foirr f. i 
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Mr. Speaker: There is no point

o f order.
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